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Girdih collieries under National Coal Develop-
ment Corporation

*1016. SHR! CHAPAL BHATTA-
CHARYYA : Will the Minister of STEEL
AND MINES be pleased to state :

(a) whether the Giridih collieries produc-
ing the finest metallurgical coal in India and
manufacturing premium coke were operated by
National Coal Development Corporation under
Presidential Directive between 1959 to 1968 ;

(b) whether Government have decided to
reimburse the losses suffered by N.C.D.C. for
carrying out the Presidential Directive ;

(©) if not, the time by which Government
propose to decide the same ;

(d) whether enquiries from foreign coun-
tries for Giridih Coal have quoted a price up
to Rs. 150/—per tonne ; and

(¢) if so, the outcome of the negotia-
tions ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES (SHRI
SHAHNAWAZ KHAN): (a) The Giridih
Collieries are being oprated by National Coal
Development Corporation under Presidential
Directive issued in September, 1960.

(b) and (c). The question of reimburse-
ment of losses is under consideration of the
Government aud a decision is expected to be
taken shortly.

(d) No, Sir.

(¢) Does not arise.

Report of Manganese ore (India) Ltd.

*1017. SHRI VIKRAM CHAND MAHA-
JAN : Will the Minister of STEEL AND
MINES be pleased to state :

(a) whether the report of Manganese Ore
(India) Ltd. which was to bs placed before
the Lok Sabha (1971) has been stolen ; and





